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Industrial Lioeoains
4Z9S. Shri Tajna Dttt Shams:

Shri R. s . VldyullU:
Will the Minister of Indlnrtiiil 

Development and Company Affairs be 
pleased to state:

(a) whether a high power Stud/ 
Team of Administrative Reforms Com­
mission has recommended that the 
present system of Industrial Licens­
ing should be given up;

(b) if so, whether Government 
have accepted the recommendations




